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Shri S. M. Banerjee: My point ot 
order is this. A pertinent question 
was put by Mr: Kapur Singh whe-
ther the compensation was made 
according to the market rate and we 
expected a straight reply from the 
hon. MInister; he should have repli-
ed 'yes' or 'no'. I submit that we 
have discussed in this House the 
Land Acquisition Bill, the roost 
controversial Bill, Where the 
Attorney-General was consulted and 
so on. lltimately a decision was 
tak~n in the caSe of Arora Vs. Ram 
Rattan Gupta; that was the case in 
the Supreme Court and the Supreme 
Court also ruled. Is it open to the 
Minister to evade the main question 
and !eply to some other questions? 

Mr. Speaker: There is no point of 
order here. 

Shri K. D. Malaviya. 

Shri S. M. Banerjee: What is your 
ruling on this? He is evading the 
main question. 

Mr. Speaker: He cannot evade it. 
;That is all that I can say. 
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SHORT NOTICE QUESnOl( 

Cylinder Burst at Talwara (Beas 
Dam) 

+ 
SNQ. 17. Shri Vishwa Nath Pandey: 

Shri R. S. Tiwary: 
Shri D. C. Sharma: 
Shri Hem Raj: 

Will the Minister of Irrigation ... 
Power be pleased to state: 

(a) whether it is a fact that some 
persons were killed and many were 
injured on the spot when a cylinder 
burst at Talwara (Beas Dam, Pun-
jab) on the 7th August, 1966; 

(b) if so, the number of persons 
who were killed or injured; and 

(c) the action taken by Go~rn­

ment in the matter? 

The Minister of Irrigation and 
Power (Shri Fakhruddin Ahmed): 
(a) and (b). Th~re was an outbreak 
of fire on the 7th August, 1966 during 
the course of welding operations in 
one of the tunnels at Beas Dam. Three-
persons died as a result of suffocation 
due to smoke in the tunnel. No other 
persons w,s. ihjured. It is reported 
that there was no case of a cylinder 
bursting. 

(c) The GentraI' Manager of the 
Project has constiluted an Enquiry 
Committee of the Officers to go into 
the details of the accident and to 
report its findings. Also we are re-
questing Government of Punjab to 
investigate and report about the acci-
dent. 
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Shr:i D. c. Sharma: Evidently, this 
unhappy accident is due to two 
reasons. In the first place, it is due 
to the negligence of the sta1f in not 
giving the warning in time. In the 
second place. it is due to t,he lack 
of supervision sO far as the repair 
and maintenance in regard to their 
work is concerned. May I knOW 
what efforts Government are going 
to make in the future to see that 
both these defects which have been 
noticed not only now but from time 
to time are removed and that the 
workers do not lose their lives for 
nothing? 

Shri Fakhraddin Ahmed: As I 
have already pointed out, this acci-
dent did not take place due to any 
defect; it took place because there 
was some welding going on at tile 
tunnel as a result of which some of 
the timber caught fire. It was not 
a fire due to a conflagration, but 
slowly somke was coming out. 
Therefore, this was not due to any 
defect in any machinery. In any 
case, we are further making an in-
quiry and if any facts are found 
out, we shall see what further ac-
tion can be taken. 
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